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 SHRI  O.  V.  ALAGESAN  (Arko-
 nam):  You  have  promised  regarding
 our  adjournment  motion  on  the
 cyclone  situation  that  a  calling  atten-
 tion  is  being  allowed.  May  I  know
 when  it  is  coming  up?

 MR.  SPEAKER:
 tomorrow.

 It  will  come  up

 SHRI  O.  V.  ALAGESAN:  But  to-
 morrow  you  have  promised  Mr.  Bosu
 that  his  calling  attention  will  be
 taken  up.

 MR.  SPEAKER:  We  will  have
 two.  Both  will  come  up  tomorrow.

 SHRI  JYOTIRMOY  BOSU:  Then
 I  am  quite  willing  to  wait  till  day
 after  tomorrow.

 MR.  SPEAKER:  You  cannot  have
 it  both  ways.  Day  after  tomorrow  we
 have  got  the  Kashmir  tmatter.  So,
 day  after  tomorrow  also  there  will
 be  two  in  that  case.  You  can  have
 it  either  tomorrow  or.  day  after  to-

 morrow.
 SHRI  JYOTIRMOY  BOSU:  aay

 after  tomorrow,

 Then,  Sir,  I  have  written  to  you
 about  a  vital  matter  under  rule  377,
 because  the  country  is  going  to  be
 confronted  with  a  serious  bungling  in
 edible  oi]  and  edible  cooking  medium.

 MR.  SPEAKER:
 being  considered.

 The  matter  is

 SHRI  JYOTIRMOY  BOSU:  I  must
 be  allowed  to  bring  the  matter  before
 the  House.  We  shall  not  be  silent
 spectators.

 SHRI  DINEN  BHATTACHARYA
 (Serampore):  You  can  go  to  any
 shop  even  in  Delhi  and  see  the  situa-
 tion.

 MR.  SPEAKER:  I  have  allowed
 two  calling  attention  notices  on  this.
 For  the  next  2  days,  I  have  allowed
 2  Call  Attention  Motions  and  4  items
 under  rule  377.

 Papers  Laid’  240

 SHRI  JYOTIRMOY  BOsU:
 take  only  two  minutes

 MR.  SPEAKER;  If  each  of  the  545
 Members  take  one  minute  each,  how
 many  minutes  will  it  come  to?  Of
 course  every  day  you  are  taking  not
 one  minute  but  several  minutes.

 SHRI  JYOTIRMOY  BOSU:  I  am
 very  precise.  I  wil]  wait.

 MR.  SPEAKER:  Not  today.
 SHRI  JYOTIRMOY  BOSU:  All

 right,  tomorrow  in  that  case.  I  take
 it  that  it  is  tomorrow.  In  the  ab-
 sence  of  an  answer,  I  take  it  that  it
 will  be  tomorrow.

 MR.  SPEAKER:  Mr.  Bosu,  you  are
 a  senior  Member.  You  are  encourag-
 ing  others  also  to  adopt  the  same
 attitude.

 SHRI  K.  RAMAMURTHY  (Dharma-
 puri):  I  have  given  a  Call  Attention
 to  draw  the  attention  of  the  Home
 Minister  about  the  utterances  of  the
 hon.  Minister  of  Health  in  London
 about  languages.

 MR.  SPEAKER:  About  that  also,
 I  have  called  for  a  report.

 SHRI  K.  RAMAMURTHY:  I  have
 given  it  On  the  6th;  I  have  met  you
 on  the  8th.  You  are  telling  me,  Sir,
 that  you  have  called  for  a  report.  I
 do  not  know  what  is  the  position.

 MR.  SPEAKER:  Please  come  to
 me;  we  will  talk  about  it.

 I  will
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 PAPERS  LAID  ON  THE  TABLE
 REPORT  OF  THE  COMMITIEE  ON  NEWS

 AGENCIES
 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 L.  K.  ADVANI):  I  beg  to  lay  on  the
 Table  a  copy  of  the  Report  (Hindi
 and  English  versions)  of  the  Com-
 mittee  on  News  Agencies.  [Placed  in
 Library.  See  No.  LT-20/77].


